IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :31-01-2026

Date : 31.01.2026

COURT
12026  [BBLAPL- y MoHANTY C.0. |NO. 3 lorder Dtd. 2026-01-29
392/2026
OLD
COURT
1.2026 [BBLAPL- lo paRIK C.0. |NO. 3 lorder Dtd. 2026-01-29
3265/2025
OLD
COURT
1 .2026  (ABLAPL™ o baNDA C.0. |NO. 3 lorder Dtd. 2026-01-29
14416/2025
OLD
COURT
1.2026 [PBLAPL-  lANGU NANDY |C.O0.  |NO. 3 |Order Dtd. 2026-01-29
14505/2025
OLD
P (C) - COURT
1.2026 G. SUNDARA  |C.0.  |NO. 3 |Oorder Dtd. 2026-01-22
7674/2025
OLD
p () - COURT
1.2026 R. C. MUDULI |C.0.  |NO. 3 |Order Dtd. 2026-01-22
7674/2025
OLD
B () - COURT
1.2026 M. R. BARIK [C.O0.  |NO. 3 Order Dtd. 2026-01-22
7674/2025
OLD
P (C) - COURT
1.2026 J. BEHERA C.0.  |NO. 3 |Order Dtd. 2026-01-22
7674/2025
OLD
S COURT
1.2026 S. K. NAYAK |C.0.  |NO. 3 |order Dtd. 2026-01-22
7674/2025
OLD
. COURT
1.2026 S. K. SINGH |C.0. |NO. 3 |order Dtd. 2026-01-22
7674/2025
OLD
p () - COURT
1.2026 R. C. MUDULI |C.0.  |NO. 3 |Order Dtd. 2026-01-22
4527/2025
OLD
S COURT
1.2026 R. C. MUDULI |C.0.  |NO. 3 |Order Dtd. 2026-01-22
4707/2025
OLD
p () - COURT
1.2026 D. PANDA C.0.  |NO. 3 |Order Dtd. 2026-01-22
4928/2025 s




COURT

OLD

WP (C) -
12026 |oiol) 0o DAS NO. 3 |Order Dtd. 2026-01-22
OLD
WP (C) - COURT
.2026 D. PANDA NO. 3 |Order Dtd. 2026-01-22
6661/2025
OLD
WP (C) - COURT
.2026 D. PANDA NO. 3 Order Dtd. 2026-01-22
6663/2025
OLD
e (C) COURT
.2026 D. PANDA NO. 3 |Order Dtd. 2026-01-22
6687/2025
OLD
e (C) COURT
.2026 D. PANDA NO. 3 |Order Dtd. 2026-01-22
6691/2025
OLD
e (C) - COURT
.2026 DAS NO. 3 |Order Dtd. 2026-01-22
7129/2025
OLD
e (C) COURT
.2026 DAS NO. 3 |Order Dtd. 2026-01-22
8372/2025
OLD
e (C) - COURT
.2026 DAS NO. 3 |order Dtd. 2026-01-22
8380/2025
OLD
e (C) COURT
.2026 DASH NO. 3 |Order Dtd. 2026-01-22
8380/2025
OLD
e (C) - COURT
.2026 DAS NO. 3 |order Dtd. 2026-01-22
8382/2025
OLD
e (C) - COURT
.2026 DAS NO. 3 |order Dtd. 2026-01-22
8573/2025
OLD
WP (C) - COURT
.2026 K. PARIDA NO. 3 |Order Dtd. 2026-01-22
8720/2025
OLD
WE (C) - COURT
.2026 BISWAL NO. 3 |order Dtd. 2026-01-22
8720/2025
OLD
I COURT
.2026 K. MOHANTY NO. 3 |Order Dtd. 2026-01-22
8720/2025
OLD
WP (C) - COURT
.2026 DAS NO. 3 |Order Dtd. 2026-01-22
8739/2025
OLD
2026 |WR(C)- DAS EgURg Order Dtd. 2026-01-22
: 9265/2025 - € :




WP (C) -

COURT

OLD

12026 o005 DAS NO. 3 [order Dtd. 2026-01-22
OLD
WP (C) COURT
.2026 K. LENKA NO. 3 [order Dtd. 2026-01-22
9397/2025
OLD
WP (C) - COURT
.2026 .K. MOHANTY NO. 3 [order Dtd. 2026-01-22
9643/2025
OLD
WP (C) - COURT
.2026 DASH NO. 3 [order Dtd. 2026-01-22
9789/2025
OLD
WP (C) COURT
.2026 K. LENKA NO. 3 [order Dtd. 2026-01-22
9985/2025
OLD
WP (C) - COURT
.2026 10105 0005 |S- DASH NO. 3 [order Dtd. 2026-01-22
OLD
WP (C) - COURT
-2026 |1 0524 /2025 R+ C+ MUDULI NO. 3 [order Dtd. 2026-01-22
OLD
WP (C) - COURT
.2026 0020 5005 S+ DASH NO. 3 [order Dtd. 2026-01-22
OLD
WP (C) - COURT
.2026  |100o% 5005 S+ DASH NO. 3 [order Dtd. 2026-01-22
OLD
T COURT
-2026 101y 0005 A+ K. PANDA NO. 3 [order Dtd. 2026-01-22
OLD
WP (C) - COURT
-2026 |1 07¢ /5005 L+ D- PANDA NO. 3 [order Dtd. 2026-01-22
OLD
WP (C) COURT
.2026 | Ci0u 5005 B- BARIK NO. 3 [order Dtd. 2026-01-22
OLD
T COURT
12026 |oocs n005 A SRHOO NO. 3 [order Dtd. 2026-01-22
OLD
WE (C) - COURT
.2026 K. MOHANTY NO. 3 [order Dtd. 2026-01-22
18965/2025
OLD
WP (C) COURT
.2026 | 10,c0 5005 R- C. MUDULI NO. 3 [order Dtd. 2026-01-22
OLD
WE (C) - COURT
.2026 | 10c15 /5005 R+ C. MUDULI NO. 3 [order Dtd. 2026-01-22
OLD
WE (C) - COURT
.2026 0oty 5005 R- C. MUDULI NO. 3 [order Dtd. 2026-01-22
OLD
WP (C) COURT
.2026 |1 050 /0005 R+ K- BARIK NO. 3 [order Dtd. 2026-01-22




COURT

WP (C) -
12026 |yo o)To 005 [Re C. MUDULT NO. 3 |order Dtd. 2026-01-22
OLD
W (C) - COURT
.2026 23781/2025 P. BEHERA NO. 3 |Order Dtd. 2026-01-22
OLD
B () - COURT
.2026 24631/2025 L. D. PANDA NO. 3 |Order Dtd. 2026-01-22
OLD
W (C) - COURT
2026 |20 )" 1p5 P BEHERA NO. 3 Order Dtd. 2026-01-22
OLD
b (C) - COURT
2026 J. D. MUDULI NO. 3 Order Dtd. 2026-01-28
2645/2026
OLD
e (C) - COURT
2026 M. R. BARIK NO. 3 Order Dtd. 2026-01-28
2819/2026
OLD
COURT
2026 |CRLMC- P. K. DASH NO. 3 |order Dtd. 2026-01-15
3898/2025
OLD
- COURT
.2026 SUVENDU BARIK NO. 3 |Order Dtd. 2026-01-15
1580/2025
OLD
CRLA- COURT
2026 (Soch0 ., P K EANT FoORT lorder ptd. 2026-03-31
CONTC- COURT
2026|0000 o5 S DAS coURL lorder ptd. 2026-01-30
WP (C) - COURT o
.2026 27693/2024 A K NAYAK NO. 5 Order Dtd. 2026-01-30
WP (C) - ACHYUTANANDA COURT _ _
+2026  134647/2025 |PATTANATK No. 5 Order Dtd. 2026-01-30
WP (C) - COURT o
12026 (3o io) ops B C PANDA FoURT lorder ptd. 2026-01-28
WP (C) - COURT o
12026 (50 o) o5 |D SAMAL Fo R lorder ptd. 2026-01-28
WP (C) - COURT
12026 [gog7bo, . |G JAYSINGH co N: lorder ptd. 2026-01-30
COURT
ABLAPL- SRINIBASH
12026 o oAy NO. 3 Order Dtd. 2026-01-28
OLD
COURT
2026 (BBLAPL= 1o ¢ Dpasm NO. 3 |Order Dtd. 2026-01-29
6669/2025
OLD
WP (C) - COURT L
2026 [go S0 o |G JavsTNGH co R order pa. 2026-01-30




(OLD

WP (C) - COURT o
.2026 |7, 0°% o |D K BEHERA NG, 1 (order Dtd. 9999-12-31
cMp- COURT
.2026  |T5- 5096 M- R. BARIK No. 7 |order Dtd. 2026-01-28
WP (C) - COURT o
.2026 ), 00005, |SRRAT DASH N 7 |order Dtd. 2026-01-28
MUKUNDA
2026 |7e 0" o |cHaNDRA Fo0RT lorder Drd. 2026-01-30
MISHRA :
WP (C) - COURT
.2026 1 2°0 . |B BEHERA gg. Order Dtd. 2026-03-09
WP (C) - COURT
12026 |Joo0) 0. [P K JENA gg. Order Dtd. 2026-01-30
WP (C) - COURT
.2026  |Joo0%0 o (B K PANDA gg. Order Dtd. 2026-01-30
WP (C) - COURT o
12026 1100000 . |S NAYAK No. 7 |order Dtd. 2026-02-10
e (C) - COURT
.2026 T. BAG NO. 2 [order Dtd. 9999-12-31
2223/2026
OLD
e (C) - COURT
12026 [Togooogos T SWAIN NO. 2 [0rder Dtd. 2026-01-27
OLD
WP (C) - COURT
.2026 S. GUPTA NO. 2 [0rder Dtd. 2026-01-28
2304/2026
OLD
e (C) - COURT
.2026 U. K. SAHU NO. 2 [order Dtd. 2026-01-28
2232/2026
OLD
e (C) - COURT
.2026 H.K. DAS NO. 2 [order Dtd. 2026-01-28
2086/2026
OLD
WP (C) - COURT
.2026 S. DAS NO. 2 [order Dtd. 2026-01-28
2208/2026
OLD
e (C) - COURT
.2026 S. DAS NO. 2 [order Dtd. 2026-01-28
2272/2026
OLD
I COURT
.2026 S. DAS NO. 2 [order Dtd. 2026-01-28
2274/2026
OLD
WP (C) - COURT
12026 |35,507 00,5 |S- SAHOO NO. 2 [order Dtd. 2026-01-27
OLD
.2026  |WP(C)- R. K. NAYAK ICOURT |Order Dtd. 2026-01-29




2809/2026 NO. 2
OLD
WE (C) - COURT
.2026 U. K. SAHU NO. 2 |Order Dtd. 2026-01-29
2904/2026
OLD
WE (C) - COURT
.2026 R. K. PATNAIK NO. 2 Order Dtd. 2026-01-29
24069/2025
OLD
WP (C) - COURT o
.2026 2852/2026 S.K.SAHOO NO. € Order Dtd. 2026-02-16
WP (C) - COURT o
.2026 2876/2025 B. DAS NO. € Order Dtd. 2025-02-03
WP (C) - COURT o
.2026 2149/2026 N. K. ROUT NO. 6 Order Dtd. 2026-01-28
WP (C) - COURT o
.2026 2844/2024 M K MOHANTY NO. 6 Order Dtd. 2026-01-30
WP (C) - COURT
.2026 2160/2026 M.M. NAYAK gg. Order Dtd. 2026-02-19
WP (C) - COURT
.2026 2844/2024 S K AHESAN gg. Order Dtd. 2026-01-30
WP (C) - COURT
.2026 3063/2026 D. K. SAHOO gg. Order Dtd. 2026-01-30
WP (C) - COURT
.2026 2750/2026 K. NAYAK gg. Order Dtd. 2026-01-30
WP (C) - COURT
.2026 3265/2026 S. K. SAHU gg. Order Dtd. 2026-01-30
WP (C) - COURT
.2026 3043/2026 S.K.BEHERA gg. Order Dtd. 2026-01-30
WE (C) - COURT
.2026 994/2026 B. K. PATI NO. Order Dtd. 2026-01-29
23
WE (C) - COURT
.2026 2028/2026 S.K. SAMAL gg. Order Dtd. 2026-01-28
WP (C) - COURT
.2026 21957/2025 B. K. SETHI gg. Order Dtd. 2026-01-29
COURT
.2026 FAO-9/2026 IN.ROUT NO. Order Dtd. 2026-01-30
23
WP (C) - COURT o
.2026 36910/2025 B. SAHOO NO. Order Dtd. 2026-01-08




25

23

COURT
2026 |CRDMC- R.K.MALLICK |[C. NO. Order Dtd. 2026-01-29
313/2026 o
WP (C) - COURT
.2026 M. R. SAHOO |C. NO. 3 |order Dtd. 2026-02-10
1368/2026
OLD
CRLMC- SANJIB KUMAR COURT
12026 7000 ananIaDEO NG, ¢ lorder Dtd. 2026-01-20
WP (C) - COURT o
12026 ), 02000 [K. K. RATH C. No. ¢ [order Dtd. 2026-01-28
CRLMC- COURT
12026 |[7g 00 . |[B.BARIK C. No. ¢ [order Dtd. 2026-01-20
CRLA- COURT
12026 o000, G.R.PATRA C. No. ¢ [order Dtd. 2026-02-17
WP (C) - COURT o
12026 S, 0000, M. K. MOHANTY C. No. ¢ lorder Dtd. 2026-01-30
CRLA- COURT
.2026 K.MOHAPATRA C. NO. 2 |Order Dtd. 9999-12-31
1263/2025
OLD
— COURT
.2026 A.K. MOHANTY C. NO. 2 |order Dtd. 2026-01-30
3266/2026
OLD
COURT
2026 |CRIMC- S.BARIK C. NO. 2 |Oorder Dtd. 2026-01-29
307/2026
OLD
COURT
2026 |CREMC- A.K.MISHRA  [C. NO. 2 |order Dtd. 2026-01-28
303/2026
OLD
CRLMC- COURT
12026 0005 . N.K.ROUT C. No. ¢ lorder Dtd. 2026-01-13
CRLMC- COURT
.2026 4803/2024 K.K.MOHAPATRA C. NO. 6 Order Dtd. 2026-01-29
CRLA- COURT
12026 g0, D.D.NAIK C. No. g [order Dtd. 2026-04-20
CRLMP- COURT
12026 |[o00 0o |N.MUKHI C. No. g [order Dtd. 2026-01-30
CRLMC- COURT
12026 |07 oy |S-K.LENKA C. N g (0rder Dtd. 2026-01-29
WA- COURT
12026 |00 0oc (S S PRADHAN C. No. g lOrder Dtd. 2026-01-28
COURT
2026 |TRPCRL— |h ¥ JENA c. NO. |Order Dtd. 9999-12-31
43/2025
23
. COURT
.2026 70T, oo [R.K.MALLICK |C. NO. |order Dtd. 2026-01-29




WP (C) -

COURT

OLD

12026 |05 007 o5 | K MOHANTY gg. Order Dtd. 2025-09-01
COURT
CRLMP- PRADIPTA
2026 (T s Roman MomanTy C gg. Order Dtd. 2026-01-29
COURT
2026 |CREME- A. K. MOHANTY NO. |Order Dtd. 2026-01-29
58/2026
23
COURT
CRLMP- PRADEEPTA
2026 [Teot e lean. BEAERA gg. Order Dtd. 2026-01-29
COURT
CRLMP- UJWALA
12026 ([ s |paADERD BAG gg. Order Dtd. 2026-01-20
COURT
CRLMP-
.2026 1710/2025 B. BEHERA gg. Order Dtd. 2026-01-29
i COURT
12026 |}03 /0005 |5 S PRADHAN gg. Order Dtd. 2026-01-28
COURT
.2026 |FAO-7/2026 |P.K.MOHANTY NO. |order Dtd. 2026-01-29
23
COURT
2026 |CREMC- R. K. MALLICK NO. 2 |Order Dtd. 2026-01-28
5273/2025
OLD
COURT
2026 |CRLMC- R. K. MALLICK NO. 2 |order Dtd. 2026-01-28
4988/2025
OLD
COURT
2026 |CREMC- R. K. MALLICK NO. 2 |order Dtd. 2026-01-28
4241/2025
OLD
COURT
2026 |CRLMC- R. K. MALLICK NO. 2 |Order Dtd. 2026-01-28
5452/2025
OLD
. COURT
.2026 S S PRADHAN NO. 2 Order Dtd. 2026-01-28
406/2025
OLD
CONTC- HAREKRUSHNA COURT
12026 (S0 02a Ipash FoORT lorder pa. 2026-01-27
ABLAPL- COURT
2026 (Lt oM. R. saHOO v R lorder ptd. 2026-01-29
COURT
CMP- AMIYA KUMAR
12026 (200 s lammin NO. 3 |Order Dtd. 2026-01-29
OLD
COURT
CMP- AMIYA KUMAR
2026|0000 s lemmin NO. 3 |Order Dtd. 2026-01-29
OLD
COURT
CMP- PRASANTA
12026 (1007 o6 |riman Das NO. 2 Order Dtd. 2026-01-28




BLAPL-

COURT

12026 o079 00pg |G SRHOO NO. 2 |Order Dtd. 2026-01-29
OLD
— COURT
.2026 P.BASTIA NO. 2 [Order Dtd. 2026-01-29
175/2026
OLD
— COURT
.2026 P. K. ROUTRAY NO. 2 |Order Dtd. 2026-01-29
2124/2025
OLD
COURT
CRLMC-
.2026 [ 55 0,5 [D- P. DASH Tg. Order Dtd. 2026-01-29
CRLA- COURT
.2026 | Jor' g5 (H. K. MALLICK No. g Order Dtd. 2026-01-29
CMP- COURT
12026 |oo0 0005 |P- K. MISHRA No. g Order Dtd. 2026-01-15
COURT
CMP- AJIT CHANDRA
.2026 |50 o006 IMOHAPATRA NO. 2 |Order Dtd. 2026-01-28
OLD
— COURT
.2026 M. NAYAK NO. 2 [order Dtd. 2026-01-28
129/2026
OLD
oMp— COURT
.2026 M. R. BARIK NO. 2 [order Dtd. 2026-01-28
118/2026
OLD
CRLA- COURT
.2026 [0 0,5 [R. B. MISHRA No. g |Order Dtd. 2026-01-28
CRLMC- LIPAN KUMAR COURT
:2026 | 0065024 | PRADHAN No. s [0rder Dtd. 2026-01-15
CRLMC- BRAHMANANDA COURT
12026 [2/0 0005 |saHOO No. g |Order Dtd. 2026-01-15
CRLMC- COURT
.2026 |00 0,5 (K- C. PANDA No. g |Order Dtd. 2026-01-15
CRLMC- COURT
+2026  |Jgg /50,6 |SARADA NAYAK No. s [0rder Dtd. 2026-01-16
CRLREV- COURT
.2026 | S 0055 ANIL SAHOO No. g |Order Dtd. 2026-01-28
COURT
.2026  |FAO-7/2026 |NIRANJAN ROUT No. g |Order Dtd. 2026-01-29
WP (C) COURT
.2026 B. B. MALLICK NO. 2 [0rder Dtd. 9999-12-31
2186/2026
OLD
A COURT
+2026 |1 04 5004 |B DAS NO. 2 |Order Dtd. 2026-01-29
OLD
WP (C) - COURT
+2026 |05 500 |B-K.PANDA No. o |0rder Dtd. 2026-01-30




(OLD

COURT
2026 [RBLRPLT . ln MoEANTY  |c.0.  |[NO. 3 |Order Dtd. 2026-01-29
6669/2025
OLD
W (C) - COURT
.2026 G JAYSINGH  [C.O.  |NO. 3 [Order Dtd. 2026-01-30
3040/2026
OLD
WP (C) - COURT
.2026 G R PATRA  [C.O.  NO. 3 [Order Dtd. 2026-01-30
36991/2025
OLD
WP (C) - COURT o
2026 (D000 o Dk BEEERA  [c.o.  |-0U] lorder Drd. 9999-12-31
STHITI
2026 |5e ) s |PRAGYAN c.o. | -0U%7 lorder ptd. 2026-01-30
SUNANDINIT :
0B () - COURT
12026 |5 0)” o6 B BARIK C.0.  [O.  forder Dtd. 2026-03-06
0B () - COURT
2026 35045/2025 (5 K SAHOO  (C.0. NO. loxder Dd. 2026-01-30
P () - COURT
2026 370572026 |5 B SAHOO  [C.0. NO. loxder Dtd. 2026-03-10
. COURT
2026 (70071, |s pasH C.0.  NO. forder Dtd. 2026-02-19
COURT
2026  |[CRLMC B R MOHANTY [C.O. |NO. |Order Dtd. 2026-01-29
664/2021 0
B () - COURT
.2026 G R PATRA  [C.O.  NO. |Order Dtd. 2026-01-30
751/2026 0
0B () - COURT
.2026 S K BEHERA  [C.0.  |NO. |Order Dtd. 2026-01-30
751/2026 .
b (C) - COURT
2026 3 065/2026 |5 K BEHERR (C.0. NO. loxder Dd. 2026-01-30
COURT
2026 [BPLEPRT kg natH c.0. [NO. |order Dtd. 2026-01-30
625/2026
12
COURT
ABLAPL- SISIRA
2026 [ I TemanT c.0.  [NO. lorder Dd. 2026-01-30
WP (C) - MANOJ KUMAR o
12026 (5o 003 Inana GENERAL Order Dtd. 2025-10-29
CRLMC- VENKATARAMANA
.2026 82/2026 MANTIKANTA GENERAL Entire Brief
PATNANA
.2026  |WP(C)- (GOBINDA GENERAL | Entire Document




3225/2023

RANA

9643/2025 |CHANDRA
MALLICK

BLAPL- TASBIR KUMAR

.2026 10798/2025 KHOSLA GENERAL Order Dtd. 2026-01-29
WA- SUVENDU KUMAR

.2026 406/2025 PATRO GENERAL Judgement Dtd. 2026-01-28
CONTC- ARUPANANDA

.2026 272/2026 COSWAMY GENERAL Order Dtd. 2026-01-22
WA- CHINMAYA

.2026 407/2025 PASAYAT GENERAL Judgement Dtd. 2026-01-28
CONTC- M/S

.2026 274/2026 ARUPANANDA GENERAL Order Dtd. 2026-01-22

GOSWAMY

CONTC- ARUPANANDA

.2026 251/2026 GOSWAMY GENERAL Order Dtd. 2026-01-22
WP (C) - GOPABANDHU A1

.2026 7674/2025 |SUNDARAY GENERAL Order Dtd. 2026-01-22
CONTC- ARUPANANDA

.2026 250/2026 GOSWAMY GENERAL Order Dtd. 2026-01-22
RPFAM- KULDEEP

.2026 43/2022 MOHANTY GENERAL Order Dtd. 2026-01-20
CONTC- ARUPANANDA

.2026 252/2026 GOSWAMY GENERAL Order Dtd. 2026-01-22
CONTC- ARUPANANDA

.2026 252/2026 GOSWAMY GENERAL Order Dtd. 2026-01-22
CONTC- ARUPANANDA

.2026 253/2026 GOSWAMY GENERAL Order Dtd. 2026-01-22
CONTC- ARUPANANDA

.2026 254/2026 GOSWAMY GENERAL Order Dtd. 2026-01-22
CONTC- ARUPANANDA

.2026 256/2026 GOSWAMY GENERAL Order Dtd. 2026-01-22
CRLMC- SASHIDHAR

.2026 5438/2025 |[RANJIT GENERAL Order Dtd. 2026-01-29
CRLMC- GHANASHYAM

.2026 323/2026 |MUDULT GENERAL Order Dtd. 2026-01-29
WP (C) - RANJIT

.2026 30612/2011 MOHANTY GENERAL Order Dtd. 2023-01-03
WP (C) - RANJIT

.2026 30616/2011 MOHANTY GENERAL Order Dtd. 2023-01-03
WP (C) - RANJIT

.2026 30617/2011 MOHANTY GENERAL Order Dtd. 2023-01-03
WP (C) - RANJIT

.2026 30613/2011 |MOHANTY GENERAL Order Dtd. 2023-01-03

.2026 na- MANO.J KUMAR GENERAL Order Dtd. 2025-07-17




ABLAPL- KHAN ARJUN
.2026 311/2026 BEHERA GENERAL Annexure
FAO- MANOJ KUMAR
.2026 248/2021 RANA GENERAL Order Dtd. 2025-03-21
FAO- MANOJ KUMAR
.2026 1033/2019 RANA GENERAL Order Dtd. 2025-07-25
WPC (OAC) - 05—
.2026 |, 05 7051, |PRATIMA NAYAK GENERAL Judgement Dtd. 2022-02-21
WP (C) - GOPABANDHU o
12026 |gco o006 |SUNDARAY GENERAL Order Dtd. 2026-01-29
CRLA- DEBIDUTTA
.2026 1044/2025 |MOHAPATRA GENERAL Judgement Dtd. 2026-01-30
BLAPL- PRAHALLAD
12026 |50 005 oHANDRA. pas | CENERAL Order Dtd. 2026-01-07
2026 |"E(C)- MANAS PATI  |GENERAL Order Dtd. 2026-01-29
: 22448/2025 )
CONTC-
.2026 | 50 5006 |MANAS PATI GENERAL Order Dtd. 2026-01-30
CONTC-
12026 |00 5, [MANAS PATI GENERAL Order Dtd. 2026-01-30
2026 |"E(C)- B K DAS GENERAL Judgement Dtd. 2025-12-15
: 827/2024 udg .
WA- MANOJ RANJAN
.2026 400/2025 KHUNTIA GENERAL Entire Document
WP (C) - BIBHU PRAKASH e
.2026 8554/2014 |TANDI GENERAL Judgement Dtd. 2025-05-13
WP (C) - SUSHREE
12026 [T 057 00, [RANJAN GENERAL Order Dtd. 2026-01-30
MOHANTY
WP (C) - SUSHREE
12026 |11 5 005, [RANJAN GENERAL Order Dtd. 2026-01-30
MOHANTY
WP (C) - SUSHREE
.2026 | o)o05c [RANJAN GENERAL Order Dtd. 2026-01-30
MOHANTY
WP (C) - SUSHREE
12026 |3uac 000 [RANJAN GENERAL Order Dtd. 2026-01-30
MOHANTY
WP (C) - SUSHREE
2026 |5 ,457500¢ RANJAN GENERAL Order Dtd. 2026-01-30
MOHANTY
.2026  |[WA- IMANOJ RANJAN |GENERAL | lOrder Dtd. 2026-01-28




1400/2025  |KHUNTIA
WP (C) - SRINIVAS o
.2026 2712/2026 |MOHANTY GENERAL Order Dtd. 2026-01-30
WE (C) - SUSHREE
.2026 2706/2026 RANJAN GENERAL Order Dtd. 2026-01-30
MOHANTY
WE (C) - SUSHREE
.2026 2710/2026 RANJAN GENERAL Order Dtd. 2026-01-30
MOHANTY
WE (C) - SUSHREE
.2026 2704/2026 RANJAN GENERAL Order Dtd. 2026-01-30
MOHANTY
WP (C) - SUSHREE
.2026 2726/2026 RANJAN GENERAL Order Dtd. 2026-01-30
MOHANTY
WE (C) - SUSHREE
.2026 1179/2026 RANJAN GENERAL Order Dtd. 2026-01-30
MOHANTY
ABLAPL- MANOJ KUMAR
.2026 637/2026 PANT GENERAL Order Dtd. 2026-01-30
2026 we (C) - R. K. SARANGI GENERAL Order Dtd. 2026-01-28
: 2104/2026 v :
CRLMC-
.2026 2249/2025 P. C. DASH GENERAL Order Dtd. 2026-01-29
2026 W (C) - SUVENDU BARIK |GENERAL Order Dtd. 2025-10-17
: 5422/2025 :
2026 |MELC)- NARAYAN PANDA [GENERAL Order Dtd. 2008-07-02
. 4937/2002 .
2026 we (C) - B. MOHANTY GENERAL Order Dtd. 2026-01-28
. 32252/2025 | ° :
WP (C) - LAXMIKANTA il
.2026 1608/2014 |DAS GENERAL Order Dtd. 2025-10-14
Order Dtd. 1929-04-25Judgement Dtd. 1929-04-
.2026 SA-70/1927 M. A. BAIG GENERAL 25,Petition, Annexure,Misc.case,Counter,Rejoinder, Ent:
Order,
ABLAPL-
.2026 115/2026 BALARAM SINGH |GENERAL Order Dtd. 2026-01-30
WP (C) - ASHOK KUMAR o
.2026 2923/2026 |[ROUT GENERAL Order Dtd. 2026-01-30
2026 we (C) - M. NAYAK GENERAL PetitionAnnexure,Rejoinder,Entire Order
: 29138/2011 rRe) ’ ’
2026 Wwe(C) - M. NAYAK GENERAL PetitionAnnexure,Rejoinder,Entire Order
: 17277/2022 [ 2] ’ ’




WP (C) - Order Dtd. 2020-01-
-2026 28064/2019 M. NAYAK GENERAL 17Petition, Annexure,Counter,Rejoinder,
2026 |MET YASHOBANT DAS |GENERAL Order Dtd. 2026-02-24
: 2010/2025 :
WP (C) - R. K. o
12026 50007 s manmor GENERAL Order Dtd. 2026-01-30
WP (C) - R. K. o
2026 [0 007 e hmaamor GENERAL Order Dtd. 2026-01-30
WP (C) - R. K. o
12026 (30000 e maamHOL GENERAL Order Dtd. 2026-01-30
WP (C) - R. K. o
12026 [y ) o5 hnaaHOL GENERAL Order Dtd. 2026-01-30
WP (C) - R. K. o
12026 |yp 0 os hmaABHOL GENERAL Order Dtd. 2026-01-30
WP (C) - R. K. o
12026 (31l s hmaamHOL GENERAL Order Dtd. 2026-01-30
WP (C) - R. K. o
12026 (500007 s hmaamHOL GENERAL Order Dtd. 2026-01-30
2026 |WP(C)- R. K. BARTK |GENERAL Order Dtd. 2026-01-30
: 3131/2026 |°- K- :
2026 |WR(C)- R. K. BARIK |GENERAL Order Dtd. 2026-01-30
: 22072/2024 R+ K- :
ABLAPL- SAYANTAN
12026 [ s Ioan GENERAL Order Dtd. 2026-01-27
CRLMC- BIJAY KUMAR
12026 (5ot e o GENERAL Order Dtd. 2026-01-30
WP (C) - R. K. o
12026 oo hioe hHanHOL GENERAL Order Dtd. 2026-01-13
WP (C) - R. K. o
12026 (1o ) o6 hmaamsor GENERAL Order Dtd. 2026-01-22
2026 (WR(C)- L. K. DAS GENERAL Order Dtd. 2023-08-30
: 23921/2023 b K- :
2026 |WELC)- P K LENKA GENERAL Order Dtd. 2020-11-11
: 9693/2020 :
.2026  |RSA- P K MISHRA  |GENERAL lOrder Dtd. 2025-12-23




585/2005 |

CMP-
1.2026 1788/2025 P K DAS GENERAL Order Dtd. 2025-12-05
WP (C) - DILLIP KU. o
12026 27 217 oa laanco GENERAL Order Dtd. 2025-12-17
1 .2026 |WE(C)- P K MISHRA  |GENERAL Order Dtd. 2026-03-09
: 2807/2026 :

NIC



